
[22 December, 2005 RAJYA SABHA 

the PCU of 80,000; it has to be established as an Expressway. But till such 
time it is approved by the appropriate authorities, I cannot assure it. For proper 
alignment, a Consultant has been asked to conduct a proper pre-feasible study. 
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Quality  of mobile services 

†*424. SHRIMATI PREMA CARIAPPA: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to 
refer to answer to Unstarred Question 143 given in Rajya Sabha on the 24th 
November, 2005 and state. 

(a) according to the regulations issued by the Telecom Regulatory 
Authority of India on 8th July, 2005, what are the revised criterions pertaining to the 
quality of service; 

(b) on which locations quality of service was found below the quality 
standards fixed by TRAI for these services; 

(c) whether due to paucity of Base Station Tower (BST) the subscribers do not 

receive SMSs on time especially on the eve of festivals, but they are charged 

for these services; and 

(d) if so, what steps Government are taking to check this situation? 

THE MINISTER OF COMMUNICATIONS AND INFORMATION 

TECHNOLOGY (SHRI DAYANIDHI MARAN): (a) to (d) A Statement is laid 

on the Table of the House. 

†Original notice of the question was received in Hindi. 
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(a) Telecom Regulatory Authority (TRAl), through the Quality of Service 
(QoS) Regulation of July 2005, has prescribed some new parameters for 
monitoring of the Cellular Mobile network conditions. The list of additional QoS 
parameters along with their benchmarks for Basic wireless service and Cellular 
Mobile service is given in the Statement I (See below). 

(b) The Quality of Service of Cellular Mobile services are monitored by TRAl 
through the Quarterly Performance Monitoring Reports submitted by the service 
providers on service area basis. The Quarterly Performance Monitoring Reports 
of Cellular Mobile Service (quarter ending September 2005), reveal that the 
service providers are not meeting the benchamarks for some of the parameters in 
some of the service areas. A copy of the Performance Monitoring Report of 
Cellular Mobile Service (quarter ending September 2005) is placed at 
Annexure. 

[See Appendix 206 Annexure No. 15] 

(c) SMS is a store and forward service. The delivery of SMS could be 
affected due to reasons related to mobile handset such as the mobile handset 
of the called party is switched off or is either out of service or out of memory and 
also due to network conditions such as network congestion, congestion at the Point 
of Interconnections (POIs) etc. During festival times the volume of traffic could 
be very large. In such situations the delivery of SMS could be affected, as the 
network may not support such large volume of traffic. The charging for SMS is 
not based on delivery of SMS. The customer is charged as and when the 
message is sent. 

(d) Tariffs for telecom services are regulated by TRAI. TRAI is seized of the 
issue of charging for undelivered SMS and the same has been included in the 
consultation paper on Billing issues released on 2nd May 2005. 

Statement—I 

Additional QOS parameters for basic wireless and cellular mobile 

services  

SI. 

No. 

Parameters Proposed benchmarks Averaged over a 

period of 

1 2 3 4 

1 Call set-up Success 
(within licensees own 
network) 

>95% One Quarter 
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1 2 3 4 

2. Blocked Call Rate (i) SDCCH Congestion < 1% (ii) 

TCH Congestion <2 % 

One Month 

3. Service Coverage lndoor>=-75dBm 
 In-vehide >=-85 dBm Out 
door- in city >=-95 dBm 

 

4. POI Congestion <0.5% One month 

5. Response Time to (i) % age of calls answered One month 

 the customer for (electronically),  
 Assistance within 20 seconds = 80 %, 

within 40 seconds = 95 %  
(ii) % of calls answered by 
operator (voice to voice)  
within 60 seconds = 80 % 
within 90 seconds = 95 % 

 

S D C C H   - Standalone Dedicated Control Channel 

TCH - Traffic Channel 

POI - Point of Interconnection 

SHRIMATI PREMA CARIAPPA: Sir, the hon. Minister has given a detailed reply 
to my question. I want to know this from him, through you, Sir. Now mobile 
phones are used more during emergencies and, to be specific, when there is a law and 
order problem such as riots, bandhs, bomb blasts, etc. It is this time when 
everybody wants to contact his or her near and dear ones. But it has been the 
experience of a majority of mobile phone users that during such times the phone 
network does not work resulting in the panic reaction of phone users. Sir this 
happened during the recent bomb blasts that took place in New Delhi in Sarojini 
Market and other two places. I would like to know from the hon. Minister what 
remedial measures the Government and phone companies are taking in this 
regard. 

SHRI DAYANIDHI MARAN: Sir, the hon. Member has asked a very valid 

question. It is a fact that it is part of the technology that the exchanges can handle a 

certain capacity, especially in the case of mobile phone, the BTS towers. Each 

tower can handle a capacity of one thousand subscribers; sometimes up to six 

hundred subscribers. In case of emergency, when everybody starts using 

phones, only six hundred people or one thousand people, depending upon the 

capacity of the tower, can use it. Remaining people will not be able to use it. 

This is the technology. This is what is 
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available now. This is what is specific throughout the world. If the technology 
changes, we will be able to implement it At this moment, we have to agree 
with it. 

SHRIMATI PREMA CARIAPPA: Sir, my second supplementary is this. 
These days, television networks are telecasting quiz and other programmes in which 
viewers are requested to send SMS and vote for the contestants and also for 
sending their replies to win prizes. The rate of such SMS is very high by the 
telephone networks in connivance with TV channels. What action the 
Government and the TRAl are taking to prevent telecom companies from 
pleasing their customers, namely, the mobile users? 

SHRI DAYANIDHI MARAN: Sir, this definitely does not relate to this 
particular question. But I will get back to the hon. Member on this. 

SHRI DINESH TRIVEDI: Sir, my question is in two parts. One is that in the 
statement, the hon. Minister has accepted that the service does not meet the 
benchmark in terms of quality. Sir, there are service providers who take the 
licence of particular areas, but they don't provide service in that particular areas 
because may be it is not profitable for them. So, my question is: what is the 
Minister going to do about those people who have taken the licence but not 
providing the service? Secondly, there are a lot of complaints on billing. What is 
the Minister going to do about these complaints on billing? Sir, today, in cell 
phones, like the good old days, we are having cross connections, and we are 
having wrong numbers. I think we are reaching a stage where we are going 
back to the good old days. 

SHRI DAYANIDHI MARAN: Sir, basically, I should say that our telecom 

sector is growing. Today, we have added so many lines, especially in the mobile 

sector. Today, we are having more than 10 crore of telephone lines in our country. 

This sector is still in its infant stage. At this stage, every operator, including 

the Government PSUs, is installing and adding more new lines. Sir, in fact, to 

say about our telecom growth, just April this year, we achieved a figure of ten 

crores. Sir to our surprise, the good news is that by December, we will be adding 

another 2.5 crores; nearly 25 per cent of that by December! This is the way our 

telecom sector is growing. Sir, it is a continuous process. ...(Interruptions)... 

SHRI DINESH TRIVEDI: What about your billing? ...(Interruptions)... Sir, 

he didn't answer about billing. ...(Interruptions)... 

SHRI DAYANIDHI MARAN: I have not completed. ...(Interruptions)... 
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SHRI DINESH TRIVEDI: Sir, even MTNL is very bad. MTNL which is provided to 
the Parliamentarians just doesn't work. Cell phone doesn't work at all. 
...(Interruptions)... 

MR. CHAIRMAN: Let him speak. ...(Interruptions)... Let him speak. 
...(Interruptions)... 

SHRI DINESH TRIVEDI: Sir, this needs to be discussed. 

...(Interruptions)... Sir, it is all for publicity. This needs to be discussed here 

...(Interruptions)... Sir, the phones provided to the MPs do not work. ...(Interruptions)... 

MR. CHAIRMAN: Please take your seat. ...(Interruptions)... 

SHRI DAYANIDHl MARAN: Sir, in my answer, I have given a list of the quality of 

service which is prescribed by TRAI. Sir, in fact, our telecom operators have been 

performing very well. Sir, there are specific complaints, in fact, in the answer which ! have 

given, it is given how many days are taken for the complaints to be answered. 

...(Interruptions)... Sir, if there is any specific complaint, they can approach me. 

...(Interruptions)... Sir, I think the statement contains all the answers. If there are any 

specific complaints, they can send them to me. 

SHRI DWIJENDRA NATH SHARMAH: Sir, during the Budget Session, in the month 
of March last year, I had raised a question on BSNL mobile service and the Minister replied 
that within two or three months, this mobile service in Guwahati and Assam will improve. 
He also assured that he would be visiting Assam immediately. Now, even after calling 
ten times from Delhi, you cannot get a connection in Guwahati. May I know from the hon. 
Minister by which date this cellular mobile service in Assam, particularly to 
Guwahati will improve? ...(Interruptions)... 

SHRI DAYANIDHI MARAN: Sir, the hon. Member has asked a question I will get 

back to him specifically. I will write to him. 
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SHRI DAYANIDHI MARAN: Sir, the hon. Member asked a very valid question. 
Yes, Sir it is a fact that Nortel which is supplying equipment for 
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Southern and Eastern Zones is going slow. Sir, they have supplied the 
equipment; but they are having a problem in rollout. Sir, I have spoken to those 
authorities and they have promised to complete by March next year. 

SHRI JAIRAM RAMESH: Sir, I would like to ask from the hon. Minister a 

question which relates to the expansion of telecom infrastructure in uncovered 

areas. He is sitting on Rs.8,000 crores which have been collected in the last four 

years precisely for expanding telephony in rural and backward areas in the 

Eastern, Central and North-eastern parts of the country. Why is he not able to 

spend this money? 

SHRI DAYANlDHI MARAN: Sir, the hon. Member has asked a question 

which is not related to this question........... (Interruptions)... Sir, even then, I 

would like to answer. ...(Interruptions)... Sir, BSNL is in the process of 

...(Interruptions)... I am answering even though it is not related. 

SHRI DAYANIDHI MARAN: Sir, the BSNL is in the process of finalising a 

major order of 60 million lines. The process takes time, it is an open process, 

I think, they will be issuing the tender by January next year. 
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SHRI DAYANIDHI MARAN: The hon. Member has asked a very specific 

question. But I am quite surprised why the hon. Member has not brought this 

issue to my notice. If he had brought this issue to my notice, I would have 

definitely looked into it ...(Interruptions)... But I will definitely look into it 

and get back to him...(Interruptions)... 

SHRI S.S. AHLUWALIA: Don't say this. I have written a 

letter...(Interruptions)... I have written a letter to the MTNL 

Chairman...(Interruptions)...I have written several letters...(Interruptions)... 

SHRI C. RAMACHANDRAIAH: Mr. Minister, every subscriber wants to 
lodge a complaint with you...(Interruptions)... 
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SHRI SITARAM YECHURY: Sir, through you, I would like to ask one 
clarification from the hon. Minister. Is it a fact that the BSNL is being 
discouraged from erecting new towers so that you can favour the private 
operators? Is that the reason why the Government has not started taking any 
steps? ...(Interruptions)... 

SHRI DAYANIDHI MARAN: Sir, whatever has been mentioned by the 

hon. Member, is not ture. It is not a fact. The BSNL is still in the process. In 

fact, as I have mentioned several times in this House, all the private operators 

started their service way-back in 1994. The BSNL started its service only in 

2002. In three years' time, the BSNL has been given a remarkable service. In 

this financial year, we are adding 14 million lines, and we are now in the 

process...(Interruptions)... The reason is that everyone wants a BSNL Phone 

because the tarrlf plan is very transparent, very categorical and very 

cheap...(Interruptions)... That is the reason why there is a demand for the 

BSNL telephones... (Interruptions)... 
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